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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

EASTERN ZONE BENCH, KOLKATA 

(THROUGH PHYSICAL HEARING WITH HYBRID MODE) 

 

Original Application No. 191/2025/EZ  

 

IN THE MATTER OF: - 

 

Urbashi Jena----------------------------------------------Appellant(s) 

Versus 

State of Odisha & Ors.-----------------------------------Respondent(s) 
 

 

Affidavit on Behalf of the Opposite Party/Respondent No. 08 State 
Environment Impact Assessment Authority (SEIAA), Odisha   
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Mrs. Rashmi Singhee 
Advocate for Respondent No.08 

        (SEIAA), Odisha  
      34/1, Bondel Road  

      6th Floor, Asha Towers 
      Kolkata -700019 

 Email- rashmibothra24@gmail.com 
Phone No.9830193031  

 

Place: Bhubaneswar 
Date: 25/02/2026 
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